NATIONAL COMPANY LAW TRIBUNAL

DIVISiON BENCH

CHENNAT

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM ON |6 _-08-201¢

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL

SHRI S. VIJAYARAGHA VAN, MEMBER (TECHNICAL)

APPLICATION NUMBER
PETITION NUMBER

NAME OF THE PETITIONER(S)
NAME OF THE RESPONDENT(S)

UNDER SECTION

: CA/6/IB/2018

: CP/340/ (IB)/2017

¢ KOTAK MAHINDRA BANK LTD
: LAKSHMI VILAS BANK & 1 ORS

147

S.No. NAME (IN CAPITAL)
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S AN CIEsNELUSY Freyn)
SR owVsEL
( 8pvr Rugspn? oy
JM(ELo)

N- SRINIVAS  JRYAPRAKASK

@\\_,_,avé\ j;\nf\g_)"

Fog  [radPIRA
24

fox KoTAK MamnDcA

BANK

C ol he P

ORDER

LW//

A4~

Counsel for Applicant present. Counsel for Respondent present. Both counsels

prayed time for making submissions. At request, time is enlarged. Put up on

05.09.2018.
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(S VIJAYARAGHAVAN)
Member (Technical)
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(K ANANTHA PADMANABHA SWAMY)
Member (Judicial)




